Print

Defective Case Register from 2024-05-06 to 2024-05-06

. Advocate for Date of
SI.NO.|Filing No Petioner/Caveator  lobjection Defects as per S.R.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
PRONOY 2024-05- [NOT FILED.
1 D-WP(C)/20045/2024 MOHANTY 06 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
LEGIBLE COPY OF PAGE 15 TO BE FILED
6-RECEIPT SHOWING SERV.COPY TO
, D- OM PRAKASH 2024-05- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/13635/2024|SARAN 06 .
Page marking not properly.Adv name not
mentioned capital letter in the vakalatnama.
6-RECEIPT SHOWING SERV.COPY TO
ABHAYA KUMAR [2024-05-
3 D-WA/20389/2024 SHARMA.A.G.A 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
4 D-WP(C)/20154/2024 | Y ANTAKUMAR 12024-05-1, 0617/C1/ETC.NOT FILED,
MAJHI 06
HARIPAD 2024-05- 4-AFFIDAVIT/VERIFICATION NOT PROPER.
5 D-WP(C)/20162/2024 MOLIANTY 06
AGE OF PETNR NOT FURNISHED
4-AFFIDAVIT/VERIFICATION NOT PROPER.
D- PRAKASH 2024-05- 6-RECEIPT SHOWING SERV.COPY TO
6 ABLAPL/13651/2024 CHANDRA 06 AG/CG/IT/CT/ETC.NOT FILED.
MISHRA
Occupation not mentioned in Affidavit.
D- SHASHI BHUSAN [2024-05-
7 |CONTC/20343/2024 |JENA 06 PAGE 10,11 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
2 D- RABINDRA NATH |2024-05- [NOT FILED.
CRLREV/12904/2024/PRUSTY 06
1. NEAT COPIES OF PGS. 10, 11, 15, 18 AND
19 ARE NOT FILED. 2. GOOD GROUND
CERTIFICATE NOT FURNISHED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
D- BHABANI 2024-05- 6-RECEIPT SHOWING SERV.COPY TO
9 SHANKAR AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/13673/2024 DASPARIDA 06
Name of father not mentioned in Affidavit.
6-RECEIPT SHOWING SERV.COPY TO
BIBHU PRASAD  [2024-05-
10 D-WA/20391/2024 TRIPATHY.A.GA |06 AG/CG/IT/CT/ETC.NOT FILED.
b proumor a0 CRECEITTSIOVNG STRVCOPYT0
CONTC/19994/2024 MOHANTY 06 ) )
6-RECEIPT SHOWING SERV.COPY TO
. b RAAN KUMAR. e ASCOTTCTETCNOT LD
CONTC/20096/2024 [NAYAK 06 ) )

NAME OF CONTEMNOR BE SUBSTITUTED



javascript: window.print();

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

25-NAMES IN CAPITAL

13 D-WP(C)/20065/2024 %%):L PRASAD 3224'05 " ILETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
LEGIBLE COPY OF PAGE 33,34,35,36,37 TO
BE FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- PRASANTA 2024-05-
14 19-UNDERTAKING FOR NON FILING OF
BLAPL/13533/2024 |KUMAR NANDA 06 TRANSLATED COPY NOT FILED
5 D AMLAN SHAKTI 2004-05- 508 C oo T FLED,
CRLMC/13457/2024 |PAUL 06 : :
6-RECEIPT SHOWING SERV.COPY TO
6 D DIBYA PRAKASH [2024-05- | AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/13625/2024 |MISHRA 06
1. Annexures not page marked in the Index.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
KULADA NANDA [2024-05- NOT FILED.
17 |D-WP(C)/20135/2024 DAS 06 12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.
page 13 to 17 not legible
D. £024.05. 6-RECEIPT SHOWING SERV.COPY TO
18 CONTC/20207/2004 | ADY 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
19 D ADV. 2024-05- |AG/CG/IT/CT/ETC.NOT FILED.
CONTC/20293/2024 ' 06
THIS CONTC PETITION IS PREMATURE
o SARATKUMAR 202405 £ KECEET SHOWING SERCOPY TO
BLAPL/13592/2024 |JENA 06 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
29-NAME OF THE FILING ADVOCATE NOT
21  |D-WP(C)/19627/2024 E/EIS\/II{/}IL\LATH 3224'05 "IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
22 E'L APL/13591/2004 ?ﬁ\QEEANKAR 3224'05 " 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
23 D-WP(C)/20161/2024 HARIPAD 2024-05- |6-RECEIPT SHOWING SERV.COPY TO
MOHANTY 06 AG/CG/IT/CT/ETC.NOT FILED.




1.AGE OF PETNR NOT FURNISHED IN
AFFIDAVIT

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- DURGESH 2024-05-

24 CONTC/19914/2024 INARAYAN RATH 106 24-LIMITATION NOT IN TIME / EXPIRED.
DELAY OF 4 YEARS 8 MONTHS 23 DAYS
6-RECEIPT SHOWING SERV.COPY TO

s D- PRAKASH KUMAR 2024-05- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/13579/2024 IMISHRA 06 Page no-10 PS Case number not tally with cause
title.Page 34 not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
o D- PUSPAMITRA 2024-05- 11\1161"\1{]:1:?11:%]])5GIBLE ATTESTED ANNEXURES
BLAPL/13599/2024 |[MOHAPATRA 06 )
Pagel6not neat,Page20,22,23,26,27,28 not
marked.
6-RECEIPT SHOWING SERV.COPY TO
27  |D-WP(C)/20019/2024 KUNAL KUMAR 12024-05- |\ /0G/IT/CT/ETC.NOT FILED.
SWAIN 06
D- MOHENDRA 2024-05- 6-RECEIPT SHOWING SERV.COPY TO
28 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/13626/2024 MOHAPATRO 06
6-RECEIPT SHOWING SERV.COPY TO
BIBHU PRASAD  |2024-05-

29 D-WA/20390/2024 TRIPATHY, A.G.A. 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

KULADA NANDA [2024-05- [25-NAMES IN CAPITAL

30 D-WP(C)/20134/2024 DAS 06 LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
PAGE 12 NOT NEAT

- rommavs aomros. CRECEIT SHONING SERVCOPY To

BLAPL/13520/2024 [SAHOO 06 ) )
24-LIMITATION NOT IN TIME / EXPIRED.

32 |P- G.PDUTTA 2024-05-

MACA/20219/2024 06 | DELAY OF 212 DAYS
D- 2024-05- 6-RECEIPT SHOWING SERV.COPY TO

33 CRLMC/13671/2024 BALARAM NAYAK 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

34 D- ADV 2024-05- |AG/CG/IT/CT/ETC.NOT FILED.

CONTC/20287/2024 ) 06
THIS CONTC PETITION IS PREMATURE
35 D-WP(C)/19669/2024 BAIJAYANTI 2024-05- [10-SUBJECT CODE NOT
MOHANTY 06 FURNISHED/INCORRECTLY MENTIONED

11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED




1.CODE NO. APPEARS TP BE WRONG. 2. PG.
NO. 28, 29 AND 30 ARE NOT NEAT.

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

D- TARAPRASAD  [2024-05-
36 |BLAPL/I13554/2024 |MOHAPATRA 06 AG/CGAT/CT/ETC.NOT FILED.
Occupation not mentioned in Affidavit.
6-RECEIPT SHOWING SERV.COPY TO
37  |D-WP(C)/20140/2024 giIgOK KUMAR 3224'05 " |AG/CG/IT/CT/ETC.NOT FILED.
D. 5024.05. |6-RECEIPT SHOWING SERV.COPY TO
38 IBLAPL/35342024 |S-SRAY (2) 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
o ADV 2024-05- |10-SUBJECT CODE NOT
CONTC/20130/2024 06 FURNISHED/INCORRECTLY MENTIONED
INDEX IS WRONGLY PAGE MARKED
D. 5024.05. |6-RECEIPT SHOWING SERV.COPY TO
40 | CRIMC/13618/2004 | BINIMISHRA 06 AG/CG/IT/CT/ETC.NOT FILED.
a SANTOSH KUMAR 2024-05- (" e o Cr et NOT FILED, |
BLAPL/13655/2024 |MAHANTY 06 - -
6-RECEIPT SHOWING SERV.COPY TO
42 |D-WP(C)/20025/2024 KUNAL KUMAR 12024-05- |\ /cG/IT/CT/ETC.NOT FILED.
SWAIN 06
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
8 ]C)-ONTC 200212024 ADV. 3224‘05' 1. ADDRESS OF THE DEPONENT IN
AFFIDAVIT NOT TALLY WITH THE SAME IN
CT 2. OCCUPATION OF DEPONENT NOT
STATED IN AFFIDAVIT
D. 5024.05. |6-RECEIPT SHOWING SERV.COPY TO
44 | BLAPL/13610/2004 S-SRAY (2) 06 AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF TRIAL/APPELLATE
COURT ORDER NOT FILED
1. AUTHENTICATED COPY OF JUDGEMENT
45 [D-MSA/20026/2024 iﬁggﬁg&‘ml 3224‘05' (ANX-9) AND ANX-10 BE FILED. 2. BEING
AGGRIEVED WITH ORDER PARAGRAPH IS
NOT THERE. 3. GOOD GROUND
CERTIFICATE NOT FURNISHED. 4. LEGIBLE
COPY OF ANX-8 BE FILED.
BHABANI 6-RECEIPT SHOWING SERV.COPY TO
6 D PRASAD 2024-05- |AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/13489/2024 |0 2 o 06 14-NOT PROPERLY INDEXED.
47  |D-WP(C)/17358/2024|SAKTIDHARA 2024-05- |[7-VAKALATNAMA NOT PROPERLY
MISHRA 06 STAMPED,EXECUTED,ACCEPTED.

11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.
30-OTHER DEFECT (IF ANY)

1. NEELAKANTHA BADU PETNR. NO.1 HAS
EXECUTED V.NAMA AS BADU




NEELAKANTHA. 2. LEGIBLE COPY OF PG.
23 TO BE FILED. 3. PRAYER PORTION OF
[LA. IS NOT SIGNED BY COUNSEL.

6-RECEIPT SHOWING SERV.COPY TO

D- SURENDRA 2024-05-
48 | CONTC/20317/2024 [KUMAR SAHOO |06 AG/CG/T/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
BIBEKANANDA 2024-05-
49 ID-WP(C)220259/2024 g sy N 06 NEAT COPY OF PAGE 16 UNDER ANNX 1
AND LEGIBLE COPY OF PAGE 26 UNDER
ANNX 4 TO BE FILED
D. 5024.05. [6-RECEIPT SHOWING SERV.COPY TO
50 CONTC/20311/2024 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
- suwanta s TONENUMBERS O AL T SN G
CRLMC/13688/2024 . BHUYAN 06
DEFICIT AUTHENTICATION FEE OF RS 2.20
/- NOT FILED
D. 5024.05. |6-RECEIPT SHOWING SERV.COPY TO
52 CONTC/20369/2024 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
. o SATIANARAYAN a12e05 RECEITTSHOING SERUCOrY o
BLAPL/13634/2024 |MISHRA 4 06 ) )
. o SANTOSH KUMAR 12405 RECEITT SHOING SERCOrY o
BLAPL/13657/2024 MAHANTY 06 ) )
. o SATIANARAYAN ar2b0s RECEITTSHOING SERCORY o
BLAPL/13633/2024 |MISHRA 4 06 ) )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
o D . 5024.05. [3-CAUSE TITLE NOT IN ORDER.
CONTC/20181/2024 06 1. NOT CORRECTLY ADDRESSED 2.
DEPONENT HAS NOT STATED HIS
OCCUPATION
s - BRUNDABAN 202405~ (00 o o T FILED,
CRLMP/13665/2024 \ROUT 06 ) )
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
58 D- ASHUTOSH 2024-05- |[AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/13616/2024 |SWAIN 06
1. Name of the Deponent on affidavit and
Solemnly affirmation para not furnished.
6-RECEIPT SHOWING SERV.COPY TO
o D MANAS KUMAR  2024-05. AG/CG/IT/CT/ETC.NOT FILED,
BLAPL/13589/2024 |CHAND 06 Synopsis and date chart not mentioned in the
Index.
60 D-WP(C)/19678/2024 ASHOK KUMAR  |2024-05- |6-RECEIPT SHOWING SERV.COPY TO
MOHANTY 06 AG/CG/IT/CT/ETC.NOT FILED.

10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED




11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

PAGE 13,14 NOT NEAT

BIPLAB 2024-05-
61 D-WA/20273/2024 MOHANTY, A.G.A. 06 CODE NOT INDICATED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-05- |1.CODE WRONGLY INDICATED 2.ITEM NO.
62 |D-CRLA/13676/2024 DEBASNANDAS |0 OF GROUNDS NOT PROPERLY FURNISHED
3.PAGE 24,25,32,36,38,40,42.44,56,60 NOT
LEGIBLE IN 2ND COPY 4.AFFIDAVIT IN IA
NOT AUTHORISED BY THE APPELLANT
2024-05- 6-RECEIPT SHOWING SERV.COPY TO
63 D-WA/20382/2024 |SOURAV DAS 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
64 D-CRLA/13563/2024 E:?{BIR KUMAR 3224_05_ FURNISHED/INCORRECTLY MENTIONED
LIST OF DATES AND EVENTS NOT
PROPERLY FILLED UP
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-05- [10-SUBJECT CODE NOT
65 | CRLREV/13652/2024 PRAPIPTA BEURA |50 FURNISHED/INCORRECTLY MENTIONED
GOOD GROUND CERT NOT FURNISHED
6-RECEIPT SHOWING SERV.COPY TO
o D- BISHNU PRASAD  |2024-05- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/13678/2024 PRADHAN 06 1.Page nos. 19, 20 not legible.2. Synopsis and
date chart not properly marked in Index.
D- 2024-05- 6-RECEIPT SHOWING SERV.COPY TO
67 CONTC/20009/2024 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
24-LIMITATION NOT IN TIME / EXPIRED.
68 |D- G.PDUTTA 2024-05-
MACA/20243/2024 06 | DELAY OF 218 DAYS
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SUBASH 2024-05- 19-UNDERTAKING FOR NON FILING OF
69 BLAPL/13526/2024 CHANDRA 06 TRANSLATED COPY NOT FILED
MOHANTY
P.R case number not tally with Rejection order
and cause title.
23-NOMENCLATURE NOT CORRECTLY
70 D- VIVEKANANDA |2024-05- [FURNISHED .
RPFAM/19930/2024 |JENA 06
THIS MAY BE REGD AS WP(C)
2024-05- 6-RECEIPT SHOWING SERV.COPY TO
71 D-WP(C)/20178/2024| GOPINATH PANDA 06 AG/CG/IT/CT/ETC.NOT FILED.
72 D- AKSHAYA KUMAR [2024-05- [4-AFFIDAVIT/VERIFICATION NOT PROPER.
ABLAPL/13613/2024 SUBUDHI 06 6-RECEIPT SHOWING SERV.COPY TO

AG/CG/IT/CT/ETC.NOT FILED.




.Code not correctly furnished.2.Paragraph not
properly marked in petition.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-05-
73 ADV. 10-SUBJECT CODE NOT
CONTC/20143/2024 06 FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
74 D- KALINDA KUMAR |2024-05- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/13687/2024 ROUT 06
Petition not correctly addressed to Honble Court
6-RECEIPT SHOWING SERV.COPY TO
75 D- LAXMINARAYAN [2024-05- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/13685/2024 RAYATSINGH 06
Page nos.6 to 24 not neat and legible.
. o PARTHA SARATHI 22 € RECEIPTSHOWING SRy COPY To
BLAPL/13672/2024 |NAYAK 06 : :
D- 2024-05- |6-RECEIPT SHOWING SERV.COPY TO
77 CONTC/20373/2004 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
73 D- PRASANTA 2024-05- /AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/13649/2024 '[KUMAR SAHOO |06
Date of Rejection order not tally with Index
6-RECEIPT SHOWING SERV.COPY TO
79  |D-WP(C)/20142/2024 giIgOK KUMAR 3224'05 " |AG/CG/IT/CT/ETC.NOT FILED.
8-CAUSE TITLE NOT IN ORDER.
18-CERTIFIED COPY OF TRIAL/APPELLATE
COURT ORDER NOT FILED
MALAYA KUMAR 2024-05-
80 |D-RSA/IS7012024 iR 06 RESPONDENT NO 3 TO 7 IN THE APPEAL
WERE NOT PARTIES IN THE LOWER
APPELLETE COURT 2. NEAT COPY OF PAGE
96 NOT FILED
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
HARIPAD 2024-05-
81 D-WP(C)/20163/2024 MOHANTY 06 AG/CG/IT/CT/ETC.NOT FILED.
AGE OF PETNR. NOT MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
JAJATI KESHARI |2024-05-
82 D-WP(C)/20256/2024 KHUNTIA 06 AG/CG/IT/CT/ETC.NOT FILED.
. P s 20is RECEITTSIOVNG SERVCOPYT0
CONTC/20365/2024 IMOHANTY 06 : :
6-RECEIPT SHOWING SERV.COPY TO
HARIPAD 2024-05-
84 D-WP(C)/20166/2024 MOHANTY 06 AG/CG/IT/CT/ETC.NOT FILED.
. P s cianpia. 20i0s RECEITTSIOVNG SERVCOPY 10
CRLMP/13557/2024 |JENA 06 : :
6-RECEIPT SHOWING SERV.COPY TO
26 D- ADV 2024-05- /AG/CG/IT/CT/ETC.NOT FILED.
CONTC/20289/2024 ' 06
THIS CONTC PETITION IS PREMATURE
87 D-MATA/20052/2024 PADMA CHARAN [2024-05- |16-PETITION/APPEAL NOT IN TIME
KAR 06




APPEAL MEMO CONTAINS MORE THANT
STIPULATED LINES AND MARGIN IS NOT
PROPER 2. DELAY OF 488 DAYS

6-RECEIPT SHOWING SERV.COPY TO

s |D- gﬁfﬁgl 2024-05- | AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/13487/2024 |pRASAD 06 14.NOT PROPERLY INDEXED.
~024.05. (-RECEIPT SHOWING SERV.COPY TO
89 D-WP(C)/20093/2024 MUKESH PANDA |0 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
TRILOCHAN 2024-05-
90 |D-WP(C)/19887/2024/ ) ILOCHAT o AG/CG/IT/CT/ETC.NOT FILED.
3-AUTHENTICATION FEE IS DEFICIENT.
SRIKHETRA 2024-05-
91 |D-WP(C)20195/2024 |\ /g g A 06 RS. 4/- TO BE PAID ON C.COPY OF ANX-1
AND 2.
18-CERTIFIED COPY OF TRIAL/APPELLATE
05 DRSA/I0701/2004 | SURYAKANTA  [2024-05- COURT ORDER NOT FILED
DASH 06
RS 2 /- TO BE PAID IN V.NAMA
- s aneos ERECHISHOVIG SERVCORY o
CRLMP/13560/2024 [SAHOO 06 : :
5-SECOND COPY OF PETITION NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
8-CAUSE TITLE NOT IN ORDER.
MOHENDRA
2024-05- |19-UNDERTAKING FOR NON FILING OF
94 |D-WP(C)/19569/2024 KUMAR
S RO 06 TRANSLATED COPY NOT FILED
1. ADDRESSOF THE HONBLE C.J. NOT
FURNISHED. 2. PUT UP THE MATTER AFTER
RECEIVING THE 2ND COPY.
6-RECEIPT SHOWING SERV.COPY TO
HARIPAD 2024-05-
95 |D-WP(C)20164/2024  EXIAD o AG/CG/IT/CT/ETC.NOT FILED.
- Ao KowARneos SRECHITSHOVIG SERVCORY T
CRLMC/13475/2024 |SWAIN 1 06 : :
6-RECEIPT SHOWING SERV.COPY TO
BIBHU PRASAD  [2024-05-
97 ID-WA20388/2024 | 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRAFULLA 2024-05-
98 |D-WP(C)20188/2024 AR LA 30 AG/CG/IT/CT/ETC.NOT FILED.
— s s eos SRECHITSHOVIG SERVCORY o
ABLAPL/13668/2024 ROUTRAY 06 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SHARADA 2024-05-
100 20-VERNACULAR CERTIFICATE NOT
CRLMP/13632/2024 |PATTANAYAK 106 20 VERRACL
o1 [P JITENDRA 2024-05- 3 0 GO ONOT FILED,
ABLAPL/13602/2024 SAMANTARAY 106 : :




6-RECEIPT SHOWING SERV.COPY TO

D- UDITRANJAN  |2024-05-
102 o 36372004 TENA i AG/CG/IT/CT/ETC.NOT FILED.
03 - PRAFULLA  12024-05- 30 et o O e e+
BLAPL/13654/2024 |KUMAR KHATEI 06 : :
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-05- |AG/CG/IT/CT/ETC.NOT FILED.
104 151 APL/13575/2024 [BHARATJALLL )/
1. Page nos. 15,16, 17 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
D- GOURAV 2024-05-
105 | n MO/13624/2024 MTOHANTY o AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SAROJKUMAR  [2024-05- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
106 |D-WP(C)120177/2024 208D > oNEATLE
PAGE 34.35.57 NOT LEGIBLE
07 - BHARAT BHUSAN [2024-05- %' ot U ORIRE BRI OPY O
BLAPL/13666/2024 | ROUTRAY 06 : :
.- v aies (RECEITSIONNG SR COnY 0
CRLMC/13660/2024 |CHANDRA JENA 06 : :
6-RECEIPT SHOWING SERV.COPY TO
o. 202405 AG/ICG/IT/CT/ETC.NOT FILED.
109 ADV. 10-SUBJECT CODE NOT
CONTC/20124/2024 06 FURNISHED/INCORRECTLY MENTIONED
o - KASHINATH  2024-05- 30 et o O e e+
CRLMP/13617/2024 |PATTANAIK 06 : :
18-CERTIFIED COPY OF TRIAL/APPELLATE
11 bovaTA/10058/2024 él;%i\IGA KUMAR 3224-05- COURT ORDER NOT FILED
PROVISION OF LAW NOT FURNISHED in LA.
12 - JAYADEBA — 2024-05- 30 o O e e
BLAPL/13638/2024 |BEHERA 06 : :
1 - RANJAN KUMAR [2024-05- %' oot U ORIRE SR OPY IO
CONTC/20370/2024 |BEHERA 06 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29.NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
MANAS RANJAN  [2024-05- [NUMBER NOT INDICATED WHEREVER
114 ID-WP(C)/20149/2024 ¢ s rp ATy 06 SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
PAGE 52 NOT NEAT AND LEGIBLE
s - SANTOSH KUMAR 2024-05- (150 0 o e i,
CRLMC/13473/2024 [MAHANTY 06 : :
116 |D- AMLAN SHAKTI _|2024-05- [4-AFFIDAVIT/VERIFICATION NOT PROPER.
ABLAPL/13659/2024 PAUL 06 6-RECEIPT SHOWING SERV.COPY TO

AG/CG/IT/CT/ETC.NOT FILED.




Occupation not mentioned in Affidavit.

117

D-
CRLREV/12980/2024

AKSHAYA KUMAR
SAHOO

2024-05-
06

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
8-CAUSE TITLE NOT IN ORDER.

1. AGE OF THE EXECUTANT DOES NOT
TALLY WITH THE AGE OF THE PETNR. IN
THE COURT BELOW. 2. AGE OF PETNR.
DOES NOT TALLY WITH THE AGE OF THE
PETNR. IN THE COURT BELOW.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
30-OTHER DEFECT (IF ANY)

SARBESWAR 2024-05-

118 ID-WP(C)/20003/2024| g e o 06 1. DATE OF EXECUTION OF V. NAMA NOT
EXECUTED. 2. DATE CHARTS AND
SYNOPSIS ARE NOT ALPHABATICALLY
PAGINATED AND ALSO NOT MARKED IN
INDEX. 3.PARAGRAPHS OF WP. ARE NOT
CORRECTLY NUMBERED.
6-RECEIPT SHOWING SERV.COPY TO

o |D- AKSHAYA KUMAR 1024-05. [AG/CG/IT/CT/ETC.NOT FILED.

CRLREV/12981/2024/SAHOO 06 GOOD GROUND CERTIFICATE NOT
FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

1o D MANORANJAN  [2024-05- 25-NAMES IN CAPITAL

CRLMC/13622/2024 |PADHY 06 LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
PAGE 20 NOT ATTESTED

D. £024.05. 6-RECEIPT SHOWING SERV.COPY TO

121 | CoNTCR0133/2004 APV 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

122 E'L APL/13585/2004 E%DEEP KUMAR 3224'05 " 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

123 |D-WA/20299/2024 g@iﬁ? S.C(0SSC) 3224'05 " |18-CERTIFIED COPY OF TRIAL/APPELLATE

> COURT ORDER NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

14 D KASHINATH 2024-05- |[AG/CG/IT/CT/ETC.NOT FILED.

CRLMP/13611/2024 |PATTANAIK 06
PAGE 10 VIDE ANNX 1 NOT LEGIBLE
s |D- PRAMOD KUMAR 2024-05- (58S oo oo e,
CRLMC/13548/2024 |JENA 06 : :




20-VERNACULAR CERTIFICATE NOT

126 D- GIRIJA SANKAR |2024-05- [FURNISHED.
BLAPL/13648/2024 |NAYAK 06
Petition not correctly addressed to Honble Court
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-05- |[AG/CG/IT/CT/ETC.NOT FILED.

127 |BLAPL/13573/2024 |[BHARATJALLL —5¢
1. Page nos. 15,16 ,17 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
10-SUBJECT CODE NOT

128 D- ARUN KUMAR 2024-05- [FURNISHED/INCORRECTLY MENTIONED

BLAPL/13679/2024 |DAS 1 06
1. F1.R.No.743 dated.19.10.2023 under
Annexure-1 not tally with cause
title.2.G.R.N0.1589/2023 under Annexure-2 not
tally with cause title.3. Welfare fee of Rs.50/- not
paid on V.nama
6-RECEIPT SHOWING SERV.COPY TO

RAMANATH 2024-05- |[AG/CG/IT/CT/ETC.NOT FILED.

129  |D-WP(C)/20182/2024 ACHARYA 06
WELFARE FEE OF RS 50 /- TO BE PAID
6-RECEIPT SHOWING SERV.COPY TO

RAMANIKANTA [2024-05-
130 |D-WP(C)/20152/2024 PATTANAIK 06 AG/CG/IT/CT/ETC.NOT FILED.
o p s s CRECEITTSIOUNG SERVCOPYT0
BLAPL/13531/2024 | KUMAR NANDA |06 ) )
6-RECEIPT SHOWING SERV.COPY TO
D. 2004-05. AG/CG/IT/CT/ETC.NOT FILED.

132 CRLMC/13492/2024 DEVASHIS PANDA 06 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

D oAk panps 202405 AG/CG/IT/CT/ETC.NOT FILED.

CRLMP/13607/2024 06 HOLOGRAM OF ADVOCATE WELFARE FEE
NOT PAID
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-05- |[AG/CG/IT/CT/ETC.NOT FILED.

134 |BLAPL/13580/2024 |[BHARATJALLL —5¢
Page 17 not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL

135 D-WP(C)/20008/2024 I\K/[%]I){illi/[M AD 3224-05- LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

e D KEDAR CHANDRA 2024-05. [AG/CG/T/CT/ETC.NOT FILED.

BLAPL/13568/2024 |SARANGI 06

1. Age of the Deponent on affidavit not tally with
declaration.2. Name of the Deponent on affidavit
not tally with Solemnly affirmation para.




4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF

137 D SANJAY KUMAR  [2024-05- TRANSLATED COPY NOT FILED
CRLMP/13605/2024 BEHERA 06
OCCUPATION OF THE PETNR. NOT
FURNISHED IN AFFIDAVIT AND
IDENTIFICATION TO THE DEPONENT NOT
DONE.
6-RECEIPT SHOWING SERV.COPY TO
138 |D-CRLA/13658/2024 gffg KUMAR 3224'05 " |AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
139 D ADV. 2024-05- |AG/CG/IT/CT/ETC.NOT FILED.
CONTC/20300/2024 ' 06 8-CAUSE TITLE NOT IN ORDER.
o > AJAYAKUMAR 202405 (£000 o oL BT CNOT FILED,
CRLMP/13472/2024 |JENA 06 : :
6-RECEIPT SHOWING SERV.COPY TO
a1 D ADV. 2024-05- |/AG/CG/IT/CT/ETC.NOT FILED.
CONTC/20283/2024 ' 06
THIS CONTC PETITION IS PREMATURE
£024.05. 6-RECEIPT SHOWING SERV.COPY TO
142 |D-WP(C)/20196/2024 GIRIDHARI ROUT |,/ AG/CG/IT/CT/ETC.NOT FILED.
£024.05. 6-RECEIPT SHOWING SERV.COPY TO
143 |D-WP(C)/20168/2024| AMITAV DAS 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRAVAT KUMAR  [2024-05-
144 |D-WP(C)/20298/2024 | [\ \ 1o 06 AG/CG/IT/CT/ETC.NOT FILED.
1-COURT FEE IS DEFICIENT.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
23-NOMENCLATURE NOT CORRECTLY
FURNISHED .
145 |D- JEEVANJYOTI 2024-05-
MACA/11332/2024 |[MOHANTY 06 HCBA FEE RS 50/- AND HCLAA FEE RS 10/-
NOT PAID. THE CORRECT NOMENCLATURE
IS WP(C) IN VIEW OF AMENDMENT OF SEC.
173 OF M.V. ACT (SEC.173) VIDE GOVT. OF
INDIA GAZETTE NOTIFICATION DT.
09.08.2019
6-RECEIPT SHOWING SERV.COPY TO
146 D JYOTIRMAYA 2024-05- |/AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/13609/2024|SAHOO 06
1.Page n0s.8,10,11,13 , 15 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
147  |D-WP(C)/20288/2024 DEBENDRANATH 12024-05- |, 5/0G/IT/CT/ETC.NOT FILED.
MISRA 06
6-RECEIPT SHOWING SERV.COPY TO
s |D- PUSPAMITRA 2024.05. [AG/CGIT/CT/ETC.NOT FILED.
BLAPL/13523/2024 MOHAPATRA 06 G.R case number not tally with Para 1 and cause
title.
149 |D-WP(C)/20148/2024|SANJAY KUMAR  |2024-05- |5-SECOND COPY OF PETITION NOT FILED.
DAS 06




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.

20-VERNACULAR CERTIFICATE NOT
FURNISHED.

PAGE 72,73,74 NOT NEAT AND LEGIBLE

150

D-
CONTC/20160/2024

ADV.

2024-05-
06

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

151

D-
CRLMC/12925/2024

SRIHARSA
PRASAD DASH

2024-05-
06

10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.

25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

1. ANNX ARE NOT MARKED IN THE BODY
OF PETITION 2.PAGE NO.1 TO 5 NOT
SIGNED

152

D-
CONTC/20305/2024

ADV.

2024-05-
06

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

153

D-WP(C)/20050/2024

PRONOY
MOHANTY

2024-05-
06

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

20-VERNACULAR CERTIFICATE NOT
FURNISHED.

LEGIBLE COPY OF PAGE 18,20 TO BE FILED

154

D-
CONTC/20314/2024

ADV.

2024-05-
06

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

155

D-
CONTC/20326/2024

SURENDRA
KUMAR SAHOO

2024-05-
06

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

156

D-
CONTC/20351/2024

DURGA PRASAD
PANIGRAHI

2024-05-
06

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
24-LIMITATION NOT IN TIME / EXPIRED.

1.DELAY OF 112 DAYS

157

D-
CRLMC/13413/2024

PABITRA KUMAR
BEHERA

2024-05-
06

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.HC LAA FEE OF RS 10 /- TO BE PAID 2.AGE
OF THE PETNR NOT TALLY WITH
AFFIDAVIT




6-RECEIPT SHOWING SERV.COPY TO

SAILAZA 2024-05-
158 |D-WA/20384/2024 NANDAN DAS 06 AG/CG/IT/CT/ETC.NOT FILED.
2024-05- 6-RECEIPT SHOWING SERV.COPY TO
159 |D-WP(C)/20067/2024 06 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-05- 6-RECEIPT SHOWING SERV.COPY TO
160 CONTC/20245/2004 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
ABHAYA KUMAR 2024-05-
161 |D-WA/20386/2024 SHARMA.A.GA 06 AG/CG/IT/CT/ETC.NOT FILED.
o b pravast  ansos. CRECEIT SHOWING SERCOPYTO
CRLMC/13656/2024 |CHANDRA JENA |06 : :
o b Uit ansos. CRECEITTSHOWING SERVCOPYTO
CRLMC/13429/2024 |CHANDRA JENA |06 : :
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
o4 D- BIKASH KUMAR  2024-05- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/13646/2024 |DASH 06 Relations of the petitioner not mentioned in the
affidavit.Name of the LTI not mentioned and
attested in the affidavit.
6-RECEIPT SHOWING SERV.COPY TO
MADHAB LAL 2024-05-
165 |D-WP(C)/20183/2024 AGARWAL 06 AG/CG/IT/CT/ETC.NOT FILED.
24-LIMITATION NOT IN TIME / EXPIRED.
166 |2 G.PDUTTA 2024-05-
MACA/20257/2024 06 | DELAY OF 38 DAYS
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
8-CAUSE TITLE NOT IN ORDER.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
167 |D-WP(C)/20063/2024 ggﬁégHANJ AL 3224'05 " |29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
1. COMPLETE ADDRESS OF OP NOT
FURNISHED 2. SYNOPSIS AND DATE
CHARTS ARE NOT ALPHABETICALLY
PAGINATED AND ALSO NOT MARKED IN
INDEX
168 |D-WP(C)/20187/2024 MITU KUMAR 2024-05- 29-NAME OF THE FILING ADVOCATE NOT
BISWAL 06 IN CAPITAL LETTERS/ENROLMENT

NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE




APPEARING IN THE
PETITION/APPEAL/APPLICATION

6-RECEIPT SHOWING SERV.COPY TO

D- SUBHA BIKASH  [2024-05-
169 CONTC/19990/2024 |PANDA 06 AG/CG/IT/CT/ETC.NOT FILED.
2024-05- 6-RECEIPT SHOWING SERV.COPY TO
170  |D-WP(C)/20169/2024| AMITAV DAS 06 AG/CG/IT/CT/ETC.NOT FILED.
P SURYAKANTA  2024-05- (6,1 CUETCNOT FILED. |
BLAPL/13643/2024 | DWIBEDI 06 : :
6-RECEIPT SHOWING SERV.COPY TO
RAMESH 2024-05-
172 |D-WP(C)/20090/2024 CHANDRA JENA |06 AG/CG/IT/CT/ETC.NOT FILED.
s D BRUNDABAN 202405 (X006 i ETe NOT FILED, |
BLAPL/13670/2024 ROUT 06 : :
4-AFFIDAVIT/VERIFICATION NOT PROPER.
19-UNDERTAKING FOR NON FILING OF
ANISH ANKUR 2024-05- TRANSLATED COPY NOT FILED
174  |D-WP(C)/19923/2024 MISHRA 06
1.DEFICIT AUTHENTICATION FEE OF RS
1.10 /- NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
17 D- AJIT KUMAR 2024-05- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/13636/2024 MOHANTY 06 1. Synopsis and date chart not properly marked in
Index.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
8-CAUSE TITLE NOT IN ORDER.
176 |\ es19901/2004 | ADV: 20240511 THE NAME OF OPP. HAS BEEN WRITTEN
IN RED INK. 2. LETTER DATED 02.05.2023
MENTIONED IN THE INDEX DOES NOT
FOUND IN ANNEX 2 AT PAGE NO 17 TO 19 3.
NEAT COPIES OF ANNEX 1 TO BE FILED
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
D- GOURAV 2024-05-
177 ABLAPL/13631/2024 MOHANTY 06 AG/CG/IT/CT/ETC.NOT FILED.
Occupation not mentioned in the affidavit
6-RECEIPT SHOWING SERV.COPY TO
178 D- SURENDRA 2024-05- /AG/CG/IT/CT/ETC.NOT FILED.
CONTC/20328/2024 |KUMAR SAHOO |06
THIS CONTC PETITION IS PREMATURE
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
179 D- LAXMINARAYAN |2024-05-
ABLAPL/13693/2024 RAYATSINGH 06 Annexure-2 not properly page marked in Index.2.
Signature of the Deponent on affidavit and
V.nama not tally with cause title.3. Page no9 not
neat and legible.
180 |D-WP(C)/20095/2024 DR.PURUSOTTAM |2024-05- |6-RECEIPT SHOWING SERV.COPY TO
CHULI 06 AG/CG/IT/CT/ETC.NOT FILED.

11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.




25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

PAGE 10 NOT LEGIBLE

181

D-CRLA/13674/2024

DIBYA CHARAN
SWAIN

2024-05-
06

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

182

D-CMP/20180/2024

SUCHIT KUMAR
NAYAK

2024-05-
06

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF TRIAL/APPELLATE
COURT ORDER NOT FILED
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

23-NOMENCLATURE NOT CORRECTLY
FURNISHED .

1.THIS MAY BE REGD AS WP(C)

183

D-
BLAPL/12278/2024

RAJIB LOCHAN
PATTNAIK

2024-05-
06

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Page34,38,39,57not marked.

184

D-
BLAPL/13642/2024

SURYAKANTA
DWIBEDI

2024-05-
06

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Page no 9 not neat.

185

D-
CRLMP/13517/2024

JYOTIRMAYA
SAHOO

2024-05-
06

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

186

D-
CRLMP/13667/2024

CHANDANA
TRIPATHY

2024-05-
06

PAGE 14 UNDER ANNX 1 NOT NEAT

187

D-
ABLAPL/13628/2024

SUSHANTA
KUMAR JOSHI

2024-05-
06

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

GR case not mentioned in the cause title.

188

D-WP(C)/20159/2024

AMIYA KUMAR
MOHANTY (A)

2024-05-
06

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.

19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

PAGE 19 TO 25 AND 51 NOT NEAT

189

D-WP(C)/20012/2024

ANKITA GANGA
DEB

2024-05-
06

11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

1. LEGIBLE COPY OF PG. 21 AND 33 TO BE
FILED. 2. ANNEXURE -11 IS NOT
CORRECTLY PG. MARKED.




6-RECEIPT SHOWING SERV.COPY TO

D- SANTOSH KUMAR [2024-05-
190 BLAPL/13653/2004 IMAHANTY 06 AG/CG/IT/CT/ETC.NOT FILED.
o1 D AMULYARATNA - 2024-05- [l Gl e ETC NOT FILED.
BLAPL/13595/2024 |PANDA 06 : :
4-AFFIDAVIT/VERIFICATION NOT PROPER.
o2 D CHINMAYA 202405 Ll i e BT C NOT FILED.
BLAPL/13608/2024 KUMAR SAHU 06 : :
Synopsis and date chart not alphabetic paginated
o3 - SANTOSH KUMAR 2024-05- ({00 G 11/ /ETCNOT FILED.
CRLMC/13507/2024 IMAHANTY 06 : :
6-RECEIPT SHOWING SERV.COPY TO
SANJAY KUMAR [2024-05-
194  |D-WP(C)/20146/2024 PARIDA 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
os D BHARAT BHUSAN 2024-05- i\ X CUTED, ACCEPTED.
ABLAPL/13662/2024 ROUTRAY 06 ’ ’ :
Signature of petitioner2 not tally with
Vakalatnama.
6-RECEIPT SHOWING SERV.COPY TO
PADMANAV 2024-05-
196 |D-WP(C)/20122/2024 BHUTIA 06 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-05- 6-RECEIPT SHOWING SERV.COPY TO
197 CONTC/20358/2004 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-05- 6-RECEIPT SHOWING SERV.COPY TO
198 CONTC/20302/2004 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
o9 D DIPAK RANIAN - 2024-05- |l ity ETC NOT FILED. |
BLAPL/13530/2024 MISHRA 06 : :
6-RECEIPT SHOWING SERV.COPY TO
200 |D-WP(C)/20151/2024 %@/IOD KUMAR 3224'05 " |AG/CG/IT/CT/ETC.NOT FILED.
w1 D ARUNKUMAR  2024-05- |l Gl ETC NOT FILED.
CRLMC/13426/2024 | BEHERA 06 : :
D- 2024-05- 6-RECEIPT SHOWING SERV.COPY TO
202 CONTC/20368/2004 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
203  |D-WP(C)/20255/2024 ggﬁﬁp‘ 3224'05 " |10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
o D rrasTs  ammeos CRECHFTSHONING SERVCON 10
BLAPL/13686/2024 '[KUMAR NANDA |06 : :
205 |D- DINESH 2024-05- |6-RECEIPT SHOWING SERV.COPY TO
BLAPL/13603/2024 |\CHANDRA RAY |06 AG/CG/IT/CT/ETC.NOT FILED.

11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED




pagel2not legible.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
8-CAUSE TITLE NOT IN ORDER.

D- 2024-05-
206 ADV.
CONTC/20131/2024 06 COPY OF ORDER DATE IN THE INDEX IS
NOT TALLY WITH THE ORDER DATE IN
ANNEX 3
207 |D- ROHITRANJAN  2024-05- (%0t ORIt D 10
BLAPL/13650/2024 |RAY 06 : :
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
g D- ASHOK KUMAR  [2024-05- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/13571/2024 |SAHOO 06
Occupation of the Deponent on affidavit not
furnished.
6-RECEIPT SHOWING SERV.COPY TO
MANOJA KUMAR 2024-05-
200 D-WA20211/2024 (A0 ” AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
o. 5024.05. [FURNISHED/INCORRECTLY MENTIONED
210 1 ol 1312772004 NIRANJAN PANDA o/ 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
20-VERNACULAR CERTIFICATE NOT
FURNISHED.
o. 5024.05. 6-RECEIPT SHOWING SERV.COPY TO
201 |2 02052004 ADY. " AG/CG/IT/CT/ETC.NOT FILED.
b o rvos CAECEITSIONNG SR COPY D
ABLAPL/13641/2024 DWIBEDI 06 : :
6-RECEIPT SHOWING SERV.COPY TO
ABHAYA KUMAR  2024-05-
213 [D-WA203872024 gt e o AG/CG/IT/CT/ETC.NOT FILED.
o. 5024.05. 6-RECEIPT SHOWING SERV.COPY TO
214 | M ien13675/2004 AKASH BHUYAN (2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- KABIRAJ 2024-05-
215 | MO/ 1362012024 PRADLAN " AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-05- |GOOD GROUND CERTIFICATE NOT
216 | R REV/13664/2024 NIRANJAN LENKA (70 FURNISHED.
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
o. 5024.05. LETTERS/ENROLMENT NUMBERS/MOBILE
217 | Me13677/2004 MAGABEHERA o/ PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
| DEFICIT AUTHENTICATION FEE OF RS
21.20 /- NOT FILED 2.HCBAW FEE OF RS 50 /-
TO BE PAID
218 |D- BHABANI 2024-05- |6-RECEIPT SHOWING SERV.COPY TO
BLAPL/13669/2024 |SHANKAR 06 AG/CG/IT/CT/ETC.NOT FILED.




DASPARIDA

14-NOT PROPERLY INDEXED.

6-RECEIPT SHOWING SERV.COPY TO

NARESH 2024-05- /AG/CG/IT/CT/ETC.NOT FILED.
219  |D-WP(C)/19910/2024 CLANDRA JENA 106
1.DEFICIT COURT FEE OF RS 6 /- NOT PAID
20 [P AMLAN SHAKTL - 2024-05- |l iy ETC NOT FILED.
BLAPL/13661/2024 |PAUL 06 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
1 D- GYANENDRA 2024-05- |7-VAKALATNAMA NOT PROPERLY
ABLAPL/13691/2024 CHAITANYA 06 STAMPED,EXECUTED,ACCEPTED.
Welfare fund of Rs.50/- not paid on V.nama.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
299 D- PRABHAT KUMAR [2024-05- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/13630/2024 PARIDA 06
Occupation not mentioned in the affidavit. 2.
Petition not correctly addressed to Honble Court
6-RECEIPT SHOWING SERV.COPY TO
TRILOCHAN 2024-05- /AG/CG/IT/CT/ETC.NOT FILED.
223  |D-WP(C)/19885/2024 PANIGRAHI 06
PAGE 2 OF THE PETITION NOT SIGNED
6-RECEIPT SHOWING SERV.COPY TO
124 D- JTUGALA KISHORE 2024-05- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/12093/2024 PANDA 06 Signature of petitioner no. 2 not tally with cause
title .
s D MANORANIAN - 2024-05- |l iy ETC NOT FILED. |
ABLAPL/13647/2024 PADHY 06 : :
26 D DUSHMANTA  2024-05- |l iy ETC NOT FILED. |
BLAPL/13552/2024 |SAHOO 06 : :




DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 06-05-2024 (CASES FILED BEFORE 2024)

Sl

no.

Filing Number

Case Number

Advocate for
Petioner/Caveator

Defects as per S.R.

RVWPET/278/2016

RVWPET/278/2016

OTHERS. DELAY OF 4
DAYS

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/ICT/ETC.NOT
FILED.

24. LIMITATION NOT IN
TIME / EXPIRED.

CONTC/8341/2023

CONTC/8341/2023

ADV.

OTHERS. AFFIDAVIT NOT
IN PROPER FORMAT AS
PER RULE 3 CHAPTER 6
OF OHC RULES

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/ICT/ETC.NOT
FILED.

CONTC/1510/2011

CONTC/1510/2011

M/S BASUDEV
PUJARI

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/ICT/ETC.NOT
FILED.

RVWPET/189/2016

RVWPET/189/2016

OTHERS. PUT UP FOR
FURTHER S.R WITH
MACA 258/12 FOR
CALCULATION OF C.FEE

RVWPET/160/2016

RVWPET/160/2016

SR.S.C.SandME

OTHERS. PAGE 19,20 NOT
LEGIBLE

RVWPET/104/2016

RVWPET/104/2016

SR.S.C.SandME

OTHERS. PAGE 20 TO 22
NOT LEGIBLE

RVWPET/289/2016

RVWPET/289/2016

M/S.SANJAY
KU.MISHRA

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/ICT/ETC.NOT
FILED.

RVWPET/256/2016

RVWPET/256/2016

M/S.RAMESH
SAHOO

OTHERS. PAGE 34 TO 36
NOT LEGIBLE
6. RECEIPT SHOWING




SERV.COPY TO
AG/CG/ITICT/ETC.NOT
FILED.

RVWPET/144/2017

RVWPET/144/2017

SR.S.C.SandME

OTHERS. PAGE 19,20 NOT
LEGIBLE






